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Troubl. ill Nanlbari 

31N. Shrl Rem Baraa: Will the 
Minister of Rome AffaJrs be pleased 
to state: 

(a) whether it is a fact that Naxal-
barl, West Bengal where many people 
were recently kffie<i due to peasants' 
revolt is situated on the fr"ntier and 
Is not many miles oft from some of 
the foreign countries surrounding 
India; and 

(b) if so, the steps Government have 
taken to ensure peace and seCurity to 
this part of our frontier-land as in the 
ease of l4izo District of Aasam? 

The MinIster 01 state In the MbIis-
try of Rome Affairs (Shrt Vldya 
Cba1'aIl ShIIkla): (a) The Naxalbari 
area falls within the jurisdiction Of 
three police stations, lRinely NUll-
bari, Kharibari and Phansidewa. The 
Naxalbari police station borders Nepal 
and Phansldeva East Pakistan and 
the distance between Nepal bor4a 
and East Pakistan border is about 20 
roUes. 

(b) The State Government had in-
formed us that regular police patrol-
ling has been introduced in Naxalbari 
and Kharibari town areas. Two Com-
panies of armed police have allio been 
moved to Siliguri as a measure of 
strengthening police force in the 
aftected areas. 1t had also been re-
portecl that two strong police camps 
had been opened in the Kharibari and 
Naxalbari police station areas. The 
Central Government are in touch with 
the State Government who are seized 
of the matter. 

AeeommodatioD for P. &r; T. Employees 

319'7. Shrl D. R. Parmar: 
Shrl S. M. Solankl: 
Sbri Ramaehandra J. AmiD: 

Will the Minister of Communica-
tions be pleased to state: 

(a) whether it is a fact that the 
housing accommodation provided to. 
the Posts and Telegraphs employees 
at Ahmedabad is quite inadequate: 

(b) if so, whether there is any 
proposal for having additional housing 
accommodation; llnd 

(c) if not, the reasons therefor? 

The MIDJster of State ill the Depart-
meDts of ParUamentary Affairs iua .. 
Oomm1llliCations (Shri I. 1[. Gajral): 
(a) At Ahmedabad for a staft strength 
of 3302, 208 departmental and 24 
rented quarters are available. The 
percentage of deparbnental u ~s 

comes to 6.3 per cent as agalDst the 
All-India average of '-2 per cent. 
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(b) There are proposals for havln, 
additional 1I.ousinl accommodation. 
These will be taken up subject to 
6Yailabillty Of fund8. 

(e) Does not 1I118e. 

'PrInt ..... PreIIBeII from West GerDIaD7 

11111. Sbri S. I[andappu: 
Sbri VlreDdrakamar SUh: 
Sbri Yaabpal SlDrb: 
Shri Ram Gopal Sbahrale: 
Sbri 1[. P. Slncb »eo: 
Sbri YaJna Oatt Sbanna: 
Shri A. B. VaJpa,.ee: 
SbrI S. S. Itotbarl: 

Will the Minister of E4ueaUoD. be 
pleased to state: 

(a) whether the Government of 
West Germany have oll'ered to set up 
Ie a gift three printing presses fOr tbe 
printing of cheap text books; 

(b) whether there has been any 
undue delay or hesitation in accepting 
this after; and 

(e) whether there is any likelihood 
of its materialising in the near future? 

The MlD.Jster of EdacatioD. (Dr. 
Tripna Sen): (a) Yes, Sir. 

(b) There has been no hesltatioll on 
the part of the Government of India 
to accept the ofter, but some dela,. 
has occurred In finalising the Agree-
ment between the two Governments. 

(c) Yes, Sir. 

Nehru FeIloWBhlpe 

1119. Shri SM..-a Chandra 'JlIa: Will 
the Minister of EducatioD. be pleased 
to state: 

(a) whether it is a fact that a Nehru 
Fellowship has been instituted; 

(b) If so, the amount of fellowship; 
and 

(c) whether there would be any 
eontribution to that Fund trom royal-
ties on Nehru's books? 

The 1II1a1ster of Ed-*loD (Dr. 
Dlruna Sea): (a> Yes, Sir. The 
Jawaharla! Nehru Memorial I'uDd hu 

announced the Instibution Of Jawahar-
1al ~ u FellowlhiPI on the occuioll; 
of Jawaharlal Nehru's lut death 
anniveraaJ'7 in May, IN'l: 

(b) The Fellows will be paid a 
stipend equivalent to one and half 
times the emoluments drawn by th_ 
at the time of selection, subject to a 
ceilin& of RI. 3,000 per month. For 
non-salaried persODli the Selection 
Committee will have dilcretion to Sx 
the stipend within this ceillnl. 

(c) Government have nO informa-
tion. 

eue. In Supreme Coan 
3200. Sbri NltlraJ SIDcb CIIaIIAar7:· 
Will the Minister of Home AJlaIn be 
pleued to state: 

(a) the number of cues pendinl ill 
the Supreme Court and variOUB Hlab 
Courts in the cOuntry On the lit 
January. 1967, separately for each 
cOurt; 

(b) the number of matters institut-
ed in the aforesaid courts and the 
number that have arisen out of the 
Inatters originally instituted in the 
laid courts; 

(c) the longest duration for whick 
any ease has remained pendin& in 
the respective cOurts; and 

(d) the number of judges and the 
Iverage number Of cases disposed of 
annually by judges of each court 
leparately? 

The lIIlDlster of Home Affairs (Ibri 
Y. B. Cbavan): (a) and (c). A state-
ment is laid on the Table of the 
House. [Placed in Library. See No. 
LT-738/67J. 

(b) and (d). The information Is 
bein& collected and will be laid on 
the Table of the House. 

PoBt-OfIlces In MacIh,.a Pradelb 

3201. Bhrl NttlraJ Hinch CbaudhaJ7: 
Will the Minister of o n ~ 

be pleased to state: 

(a) thIt Dumber of Branch Post 
Offtces aM sub-Post Oftlces in Madhy .. 
Pradesh; 




